FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
SAHA INFRATECH PRIVATE LIMITED

RELEVANT PARTICULARS

NAME OF CORPORATE DEBTOR SAHA INFRATECH PRIVATE LIMITED

DATE OF INCORPORATION  OF | 26/06/2012
CORPORATE DEBTOR

AUTHORITY UNDER WHICH | Companies Act, 1956 with Registrar of Companics,
CORPORATE DEBTOR 1$ | Delhi
INCORPORATED / REGISTERED

CORPORATE IDENTITY NUMBER /| U45200DL2012PTC238062
LIMITED LIABILITY IDENTIFICATION
NUMBER OF CORPORATE DEBTOR

ADDRESS OF THE REGISTERED OFFICE | Registered office; F-1, Ist Floor, Plot No.1, Village
AND PRINCIPAL OFFICE (IF ANY) OF | Kilokri, ring road Near Bus Stop, New Delhi -110014
CORPORATE DEBTOR Place of Maintenance of Books of Accounts &
Papcers: B - 4, Matrix Tower, Sector - 132, Noida
Expressway Noida, UP 201301

INSOLVENCY COMMENCEMENT DATE | 28 February, 2020
IN RESPECT OF CORPORATE DEBTOR Note: As per Hon’ble NCLT. New Delhi’s directions, IRP

appointed on 28 th February, 2020 has been reptaced by Shiv
Nandan Sharma w.e.f, 05.04.2021 (copy of order received on
06.04.2021)

ESTIMATED DATE OF CLOSURE OF | 02 October, 2021 being 180 days from 05, April 2021
INSOLVENCY RESOLUTION PROCESS

NAME, ADDRESS, EMAIL ADDRESS | Name: Shiv Nandan Sharma

AND THE REGISTRATION NUMBER OF | Regd No.: [BBI/IPA-001/IP-P00384/2017-

THE INTERIM RESOLUTION | 2018/10641

PROFESSIONAL Address: 129 Navjeevan Vihar, Near Aurobindo
College, New Delhi, ,110017

Email: sharmasn{@gmail.com

ADDRESS AND E-MAIL  OF  THE | Name: Shiv Nandan Sharma
INTERIM RESOLUTION PROFESSIONAL, | Regd No.: [IBBI/IPA-001/IP-P00384/2017-
AS REGISTERED WITH THE BOARD 2018/10641

Address: 129 Navjeevan Vihar, Near Aurobindo
College New Delhi, ,110017
Email: sharmasn(@gmail.com




10.| ADDRESS AND E-MAIL TO BE USED | Name: Shiv Nandan Sharma

FOR CORRESPONDENCE WITH THE | Regd No.: IBBI/IPA-001/TP-P00384/2017-
INTERIM RESOLUTION PROFESSIONAL, | 2018/10641

IF DIFFERENT FROM THOSE GIVEN AT | Address: 908, D-Mall, Netaji Subhash Place,
SL.No. 9 Pitampura, Delhi - 110034

Email: cirp.sahainfra@gmail.com

11.] LAST DATE FOR SUBMISSION OF | 19 April, 2021
CLAIMS
12.| CLASSES OF CREDITORS, IF ANY, | Home Buyers/ Allottees of Real Estate Project(s) as per
UNDER CLAUSE (B) OF SUBSECTION | clause (f) of Section 5 (8) of the IBC Code, 2016

(6A) OF SECTION 21, ASCERTAIN BY
THE INTERIM RESOLUTION
PROFESSIONAL

13.| NAME  OF  THE  INSOLVENCY | 1. Mr Abhishek Anand

PROFESSIONALS IDENTIFIED TO ACT IBBI Registration No. IBBI/IPA-002/1P-
AS AUTHORIZED REPRESENTATIVE OF NOO038/2016-17/10077

CREDITORS IN' A CLASS (THREE | 5y r 1ol Chandra Singh

NAMES OF EACH CLASS) IBBI Registration No. IBBI/IPA-002/TP-
N0O0381/2017-2018/11124

3. Mr Loveneel Handa
IBBI Registration No. IBBVIPA-002/1P-
NO1048/2020-2021/13386

14, (A) RELEVANT FORMS AND (A)Relevant forms are available at
(B) DETAILS OF AUTHORIZED | https://ibbi.gov.in/downloadform.html
REPRESENTATIVES ARE
AVAILABLE AT (13) Service providers / Insolvency Professionals

(1Ps) arc available at
hitps://ibbi.gov.in/ips-register/view-ip/1

Notice is hereby given that the Hon’ble National Company Law Tribunal, New Delhi (NCLT) had
ordered the commencement of the corporate insolvency resolution process against the  SAHA
INFRATECH PRIVATE LIMITED on 28.02.2020 and appointed an Interim Resolution
Professional (IRP), However, no action was taken by that IRP and the Hon’ble NCLT has vide
order dated 05 April, 2021 appoeinted Shiv Nandan Sharma as Interim Resolution Professional

The creditors of SAHA INIFRATECH PRIVATE LIMITED, are hereby called upon to submit a proof
of their claims on or before 19.04.2021 to the interim resolution professional at the address mentioned
against item 10 above.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate
choice of authorized representative from among the three insolvency professionals listed agai



entry No.13 to act as authorised representative of the class Home Buyer / Allottees under a Real
Estate Projects under section 5 (8) (f) of the Insolvency and Bankruptey Code, 2016 in Form CA.

Submission of false or misleading proofs of claim shall atéract penalties.

Date: 08 April, 2021
Place: New Delhi
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L] L] L] L]
FOR THE ATTENTION OF THE CREDITORS OF BARODA MUTUAL FUND Baroda acceptance of advertising *QT Gl.ljal'at I“formﬂt“:E leltEd
SAHA INFRATECH PRIVATE LIMITED s copy, itis not possible to verify G [ ‘, Block no. 2, 2nd Floor, Karmayogi Bhavan, Sector 10 A,
RELEWANT PARTICULARS it et il e i Express (P) Limited cannot be Enabling e-Goverrance | Gandhinagar-382010 {Gujarat) Ph. ; 079-23256022, Fax: 079-23238915

held responsible for such
contents, nor for any loss or
damage incurred as a result of
transactions with companies,
associations or individuals
advertising in its newspapers

1.| Name of Corporate Debtor SAHA INFRATECH PRIVATE LIMITED
2. | Date of incarporaton of Conporete Debiar EEJ-EJﬁI‘E*ZI‘IE

3. | Awdherily under which Comporate Dabfor | Companies Ack 1558 wilh

Is incorporated | regstened Registrar af Companies, Delh

4. | Corporate Idendty No, ¢ Limiled Ligblity | U4520000201 2PTC 236062

Idantfication Mo of Comparate Debbor
& | Addrass of the registersd offce and Registerad Office: F-1. |51 Floor, Plod Mo 1. Vilage
principal allice (if army} af Corparate Deblor | Wik, Ring Road Near Bus Siop, New Dalhi -110014
Place of Maintenance of Books of Accounis &
Papers: B- 4, Matrie Tower, Saclor-132, Maoida
Exprasgway, Moada 201301 LR

28 Fediruary, 2020 (Mate: &5 per Honle NCLT New
Delhd's directions, IRF appoinied on 28th Felbmuary
2020 bas boen replaced by Shiv Mandan Shama wa !
0504 2021 ) {copy of order recesved on 05,04, 502H1)
. | Estimated date of dosure of msolency | 02 Oclaber, 2021 (deing 150 days from

resplulion prosess 08, Aol 2021)

& [ Mama, address, amail address and tha Hama: Shiv Nandan Sharma

ragistration numbar of the mterim Reg. Ho.: IBEIPA-D01N1P-POD3E4:201 7-201 8110641
rasciution prodassional Add,: 139 Mavjeean Vinar, Near Aunabinds College,
Mew Delbi- 110017 Email; sharmasni@gmail.com

5. | Address & email of the intesim resaluticn. | Name:  Shiv Nandan Sharma

prafessional, as registered with the board | Req. Mo.: IBENPAD01IP-POIESS 2 7-201 810641
Add.: 1259 Navjeavan Vihar, Near Auncbindo Caollage,
Mew Delhi-11001 T Emall; sharmasngigmail.com
Mame: Shiv Nandan Shamma

Reg. No.: IBEIFA-D01NP-PORZE42017-2018/10841
Add.: 508, D-Mall, Medaji Subhash Place, Pilempura,
Db - 110032 Email: cirp sabainfragiomail. com

11| Last date for siibmission of claims 18 April, 20219

12{ Classes of creditors, i any, under ciause [b) | Home Buyers! Alloltees of Real Estabe Projectls) as
af sub-section {BA4) of section 21, ascentained | per clawse (1) ol Saction 5 (B) of the IBC Code, 2016
by tha Indanm Riesalufion Professional

13| Mames of insclvency professionals identified| 1, My, Abhishek Arand

NOTICE FOR INVITING BIDS

NOTICE cum ADDENDUM No. 20 / 2021

NOTICE - CUM - ADDENDUM TO THE SCHEME INFORMATION DOCUMENT (“SID™) AND
KEY INFORMATION MEMORANDUM (“KIM*) OF FEW SCHEMES OF BARODA MUTUAL ing
FUND (“Baroda MF”) e scraremna e oo

Notice is hereby given that, pursuant to SEBI circular SEBI/HO/IMD/DF3/CIR/P/2020/197 Beors sondis o moaioe of
dated October 05, 2020, unitholders are requested to take note thatl the Risk-o-meters of the
following schemes of Baroda MF stands revised as under;

Name and type of Scheme

Baroda Ultra Short Duration Fund

(An open-ended ultra short term debt scheme investing in
instruments such that the Macaulay duration™ of the portfolio
is between 3 months and 6 months.)

(*“please referto page no. 37 of SID)

GIL invites bids through E-tendering for Selection of Service Provider
for End-to-End Comprehensive Integrated 1T Solution Design,
Development, Implementation, Training, Hand Holding and Operation
& Maintenance Support for Sports Authority of Gujarat, Gandhinagar,
{Tender No. SWTO070421210), Interested parties may visit
http://www.gil.gujarat.gov.in or https://www.gil.nprocure.com for
eligibility criteria & more details about the bids.

- Managing Director
@ 1DBI mutual

IDBI Asset Management Limited

CIN: UGS T00MHZ010FLC199319
Registered Office: IDBI Tower, WTC Complex, Cuffa Parade, Colaba, Mumbai - 400005
Corporate Office: 4" Floor, IDBI Tower, WTC Complex, Cuffe Parade, Colaba, Mumbai - 400005
Tel: (022} 66442800 Fax: (022) 66442801 Website: www.idbimutual,co.in E-mail; contactus@idbimutual ca.in

entering into any agreements
with advertisers or otherwise
acting on an advertisement in
any manner whatsoever.

Risk-o-meter (Revised)

F. | Ingabvancy commencement date in
raspect of Corporate Debtor

Fregyios unders i thet ey prinopal
=il bep ] ke Do maderede rivs

Baroda Short Term Bond Fund

(An open-ended short term debt scheme investing in
instruments such that the Macaulay duration® of the portfolio
Is between 1yearand 3 years. )

(*please refer to page no. 39 of SID)

NOTICE CUM ADDENDUM NO. 01/2021-22

CHANGE IN RISK-O-METER OF IDBI LIQUID FUND AND
IDBI ULTRA SHORT TERM FUND OF IDBI MUTUAL FUND
Investors are requested to note that pursuant to SEBI Circular No. SEBIHO/IMD/DF3/CIR/P/2020/187
dated October 05, 2020, the Risk-o-meter of the following Schemes of IDBI Mutual Fund stand revised as
under, based on evaluation of risk level of Schemes Portfolios as on March 31, 2021

10| Addrass and e-mail Io be used for
corraspondence wilh the Inbanm
Resoluon Professianal

bremvars et dust S sinc el
il e mk resdeeris rink

The above Risk-o-meters are based on evaluation of risk level of the scheme's monthly
portfolio as on March 31, 2021.

This Notice cum addendum forms an integral part of the S1Ds & KIMs of the above-mentioned
schemes of Baroda MF. All other terms and conditions as mentioned in the S1Ds & KIMs of the

0 acl 25 authonsed nepresenkadve of credilors Hi, Mo BBV IPA-002 P-NONOER26-1 T DOT T : Froduct Labelling® Existing Risk-o-meter . .
inaclass thres names foreach class) 2. Mr. Alsk Chandra Singh schames shall remain unchanged. Mame of g g Revised Risk-o-mater
Reg, Mo, [BEY PA-OT2P-ROJEI 20720 8111124 . s
3. Mr. Lovaneet Handa For Baroda Asset Management India Limited bl il This product is suitable for investors who are seeking":
Reg. No. [BBYIPA-D02/1P-NO1048/2020-2021/13386 (Investment Manager to Baroda Mutual Fund)
14 |a} Redievant forms and a) Relevant foms are available at : : i IDBI Liquid Fund | « High level of lauidity slan
(b} Detaits of authorized representatives | hitps:fiibbl gow.infdownloadform hml ) Place : Mm,ﬂ bai : : e (An open-endad 'i'.li?h ularlﬁqrj:lul':lj'lﬁl,fﬂr ;
arg avaiable al b} Service |I:|'|:r.=.|:lers..' Insatvency Professionals (IPs) Date : April 07, 2021 Authorised Signatory i reg Woderate
ane avaliahle at hiips: b ooy indps-registarview-Ipd1 . . : liquid scheme) short term Nortis High
commencament corporata insolvency resolulion process againat the ; Q
LIMITED an 28.02.2020 and appoinked an Irderim Reaclutian P ianal {IRP]. Howeavar, no adion was read all scheme related documents Eﬂl"ﬂﬂl"ﬁl’. Money market instrumants nh A@
Laken by that IRF and Fe Han'tée NCLT has vide andes dated 05 April, 2021 apooinied She Mandan Sharma as

with maturity | residual

For further details, kindly contact:
makurity up o 97 days

Baroda Asset Management India Limited
CIN : UGS991MH1992PLC0G%4 14

RISKOMETER

| bt Fadolulon Professianal RISKOMETER

Thie crecilors of SAHA INFRATECH PRIVATE LIMITED, are hereby caled upen fa submil a proafl of their daims

oo before 190042021 to Fwe imlenim resolution professional atthe address menSored againstiterm 10 abown Investors understand that Investors understand that

S Sk OUTIC Y AR MWL UL AMATYIEES Tipan S POV oo T 501, Titanium, Sth Floor, Western Express Highway, Goregaon (East), Mumbai - 400 063, their principal will be at their principal will be at
Afinancial creditor bedonging to a class, a5 lsted against tha entny Mo, 12, shallindicate its chaice of authorized Tel. No, : +91 22 6848 1000 + Toll Free No. : 1800 267 D185 Moderate Risk Low to Moderate Risk

rapresemiatioe from amang the theee Insalvency prolessionas ksked sgaiet entry Moo 13 10 acl as authorised
rapreseniathe of the class Home Buyer ! Allotiees under 8 Feal Estate Projects under sacfion 5 {8) |f) of the
Inalvancy and Barirupley Gode, 2016 in FanmGA

Submission of false or misleading proofs of claim shall attract penalties,

Visit us at : www. barcdamf.com =« Email : info@@barodamf.com

"Imvestors should consult teir financial advisors if m doubt about whether the product is suitaible for them

Date: 08.04.2021 ks Hﬂhﬂﬂiﬁ:ﬂ; IDBI Wera Shert | - Regular imcome for short
| Place: New Delhi Reg. No.: IBBIPA-D0/IP-POOI84/2017-2018/10641) ;r;n“" Fund i tarmm u.m...u
AN Opan-e o'l ¥ [ Low i High Low tn High
ultra short term e !}Ebt Wosdorat Wederale
bt e Monay market instruments \ Q
/ THIS IS A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY AND IS NOT A PROSPECTUS ANNOUNCEMENT AND DOES NOT CONSTITUTE AN INVITATION OR OFFER TO ACI::HJIRE,‘\ bieasifig it rekatiely lower e A (N ,
PURCHASE OF SLUBSCRIBE TO SECURITIES. MOT FOR RELEASE. PLIBLICATICN DR DISTRIBLUTION DIRECTLY OR INDIRECTLY OUTSIDE INDHA, instrumenis such Eieﬁﬂ rE‘IE "Zh- 5';;“ H-Ifm RIZHOMETER RISKOMETER
& Macaulay duration o
that the Macaulay | [
; the portfolie is malntained Investors understand that Investors understand
PUBLIC ANNOUNCEMENT duration of the between 3 maonths to & their principal will be at that their principal will be at
Eﬂ::““‘-‘ 'g hg|  monthS Moderate Risk Low to Moderate Risk
etween 3 months

and & months)

*Invesiors should consult their financia! advisors i in doubt about whether the product is suitable for them.

®There Is ne change in labelling of the scheme. Only Risk-o-meter is changed

Clean

Science

CLEAN SCIENCE AND TECHNOLOGY LIMITED

Dur Company was incorporated as "Sei Distikemni Private Limited’ on November 7, 2003 in Pune, Maharashira as a private limited company under the Companses Act, 1956 as amended. Thereafter, the
name of our Company was changed 1o “Clean Science and Technology Private Limited’ pursuant to a resolution passed by our shareholders in an extraordinary general meeting held on July 31, 2006,
and a fresh certificate of incarparation, dated Auqust 25, 2006 was issusd by the Registrar of Companies, Pune (“ReC"). Subsaquenily, our Company was canverled inlo a public limited company
pursuant to a resolution passed by our Shareholders at an extraordinary ganeral meeting held on Fabruary 25, 2021 and a fresh cartificate of incorporation datad March 4, 2021 was issued by the RoC
consequent upon conversion, recording the change in the name of our Company ko 'Clean Science and Technology Limited'. For detasls of change in the name and registered office of our Company, see
History and Cedain Corporate Matfers”beginning on page 137 of the Draft Red Herring Prospectus dated April 8, 2021 [“DRHP™).

Registered and Corporate Office: Office No. 503, Pentagon Tower P-4, Maganpatia City, Hadagpsar, Pune - 411 113 Maharashira, India. Contact Person: Mahesh Andrd Kulkarni, Company Secrefary and
Compliance Officer; Tel: +31 20 26699953; Fax: +91 20 26603394; E-mail: compliancecleanscience.co.in; Website; www.ceanscience.co.in; Corporate Identity Number: U234 114PN2003PLC018532

This Addendum shall form an integral part of Scheme Information Document / Key Information
Memorandum of IDB! Liquid Fund and IDBI Ultra Short Term Fund, the schemes of IDBI Mutual
Fund, as amended from time to time.

All other features and terms and condition as stated in the SIDEIM of the Schemes shall remain

unchanged.
For IDBI Asset Management Limited
{Investmeant Manager to IDBI Mutual Fund)
Place | Mumbai Sd/-
Date : April 07, 2021 Company Secretary and Compliance Officer

Statutory Details: IDBI Mutual Fund has been set up as a trust sponsored by IDB| Bank Limited with
IDB1 MF Trustee Company Limited as the Trustee ("Trustee” under the Indian Trusts Act, 1882) and
with IDBI Assat Management Limitad as the Investment Managear,

Mutual Fund investments are subject to market risks, read all scheme related documents carefully.

OUR PROMOTERS: ASHOK RAMNARAYAN BOOB, KRISHNAKUMAR RAMNARAYAN BOOB,

SIDDHARTHA ASHOK SIKCHI AND PARTH ASHOK MAHESHWARI

INITIAL PUBLIC OFFER OF UP TO [] EQUITY SHARES OF FACE VALUE OF 71 EACH (“EQUITY SHARES") OF CLEAN SCIENCE AND TECHNOLOGY LIMITED (“COMPANY") FOR CASH AT A
PRICE OF ¥[«] PER EQUITY SHARE THROLGH AN OFFER FOR SALE OF UP TO [« EQUITY SHARES (“OFFER FOR SALE” OR “OFFER") AGGREGATING UP TO 714,000 MILLION, CONSISTING
OF UP TO [#] EQUITY SHARES BY ASHOK RAMNARAYAN BOOB AGGREGATING UP TO 72,233.48 MILLION, UP TO [#] EQUITY SHARES BY KRISHNAKUMAR RAMNARAYAN BOOB*
AGGREGATING UP TO T830,82 MILLION, UP TO [+] EQUITY SHARES BY SIDDHARTHA ASHOK SIKCHI AGGREGATING UP TO T370.75 MILLION, UP TO [#] EQUITY SHARES BY PARTH ASHOK
MAHESHWARI AGGREGATING UP TO 7695.47 MILLION (COLLECTIVELY, THE "PROMOTER SELLING SHAREHOLDERS"), UP TC [#] EQUITY SHARES BY ANANTROOP FINANCIAL ADVISORY
SERVICES PRIVATE LIMITED AGGREGATING UP TO ¥659.04 MILLION, UP TO [#] EQUITY SHARES BY ASHA ASHOK BOOB AGGREGATING UP TO 72,233.49 MILLION, UP TO [] EQUITY
SHARES BY ASHOKKUMAR RAMKISHAN SIKCHI HUF AGGREGATING UP TO 1,245.28 MILLION, UP TO [#] EQUITY SHARES BY KRISHNAKUMAR RAMNARAYAN BOOB HUF AGGREGATING
UP TO ¥380.32 MILLION, UP TO [«] EQUITY SHARES BY ASHOK RAMNARAYAN BOOB HUF AGGREGATING UP TO ¥638.85 MILLION, UP TO [«] EQUITY SHARES BY NIDHI MOHUNTA*
AGGREGATING UP TO 7695.47 MILLION, UP TO [«] EQUITY SHARES BY NILIMA KRISHNAKUMAR BOOB* AGGREGATING UP TO 7830.52 MILLION, UP TO [«] EQUITY SHARES BY SHRADHA
KRISHNAKUMAR BOOB* AGGREGATING UP TO 7402.99 MILLION, UP TO [#] EQUITY SHARES BY PRASAD KRISHNAKUMAR BOOB* AGGREGATING UP TO 7402.99 MILLION, UP TO [e]
EQUITY SHARES BY POOJA VIVEK NAVANDAR® AGGREGATING UP TO T402.99 MILLION, UP TO [«] EQUITY SHARES BY ASHA ASHOK SIKCHI AGGREGATING UP TO #1,044.72 MILLION, UP
TO[«] EQUITY SHARES BY KUNAL ASHOK SIKCHI AGGREGATING UP TO 7284.23 MILLION, UP TO [#] EQUITY SHARES BY ASHOK SIKCHI AGGREGATING UP TO 25852 MILLION, UP TO [#]
EQUITY SHARES BY NANDITA SIKCHI AGGREGATING UP TO ¥250.43 MILLION, UP TO [#] EQUITY SHARES BY GANAPAT| DADASAHEB YADAV AGGREGATING UP TO 29,67 MILLION AND UP
TO [+] EQUITY SHARES BY DILIP DIGAMBAR RAVETKAR AGGREGATING UP TO 229.67 MILLION (COLLECTIVELY, THE "OTHER SELLING SHAREHOLDERS”, TOGETHER WITH PROMOTER
SELLING SHAREHOLDERS, THE "SELLING SHAREHOLDERS").

*FIRSTHOLDERS OF EQUITY SHARES. FOR DETAILS OF JOINT SHAREHOLDING, SEE “CAPITAL STRUCTURE" BEGINNING ON PAGE 6E OF THE DRHP. _ _ :
THE FACE VALUE OF EQUITY SHARES IS 71 EACH. THE PRICE BAND AND THE MINIMUM BID LOT SHALL BE DECIDED BY OUR COMPANY IN CONSULTATION WITH THE BOOK RUNNING o SferBviee: ThaDier Prica o Ho 16 frupoa Tia Ony) pavstiin.canh,

LEAD MANAGERS AND WILL BE ADVERTISED IN ALL EDITIONS OF [«], AN ENGLISH NATIONAL DAILY NEWSPAPER, ALL EDITIONS OF [], A HINDI NATIONAL DAILY NEWSPAPER AND 2)  Recommendations of the Committee of Independent Directors: The Commitiee of Independent Directors of the Target
REGIONAL EDITION OF [#], AMARATHI NEWSPAPER, MARATHI BEING THE REGIONAL LANGUAGE OF MAHARASHTRA, WHERE OUR REGISTERED AND CORPORATE OFFICE IS LOCATED, Company ("IDC"} has opined that the Offer Price of Re. /- (Rupes One Only) is fair and reasonable in accordance with SEBI (SAST)
WITH WIDE CIRCULATION, AT LEAST TWO WORKING DAYS PRIOR TO THE BID/OFFER OPENING DATE AND SHALL BE MADE AVAILABLE TO THE BSE LIMITED (“BSE™) AND THE NATIONAL Raguiations. Further, Ine IDC's has published its recommendation on published on Wednescay, Apsil 07, 2021 inthe same newspapers
STOCK EXCHANGE OF INDIA LIMITED (“NSE", AND TOGETHER WITH BSE, THE “STOCK EXCHANGES") FOR THE PURPOSE OF UPLOADING ON THEIR RESPECTIVE WEBSITES IN nwhichthe DPSwas published, a5 mantioned above.

ACCORDANCE WITH SECURITIES AND EXCHANGE BOARD OF INDIA (ISSUE OF CAPITAL AND DISCLOSURE REQUIREMENTS) REGULATIONS, 2018, AS AMENDED (THE “SEBI ICDR 3)  This Open Offer is not a competing offer,

CORRIGENDUM TO THE DETAILED PUBLIC STATEMENT AND PRE-OPEN OFFER ADVERTISEMENT
FOR THE ATTENTION OF THE PUBLIC SHAREHOLDERS OF

PRATIK PANELS LIMITED

("PRATIK" OR “TARGET COMPANY™)
(CIM: L3610 MHT989PLCEI 7374)
Registered Office: H, Mo, 1824, Gala 1,2,3.4.5, Swagal Compsex, Nr. Bidl Kamgar Scc, Rahnal, Thane, Maharashira, 421 302,
Ted No.- +91 QBETT2E 148 9967061483 Website: waww pratikpansls.com ; Email-ID: pplby8 & gmail comy

This Achvertiserment Is Being isseed by CapitalSquane Advisors Privale Limited (“Manager to the Offer”), for and on behall of Panka
Chandrakant Mishra (*Acquirer 1"'} and Dnvyani Pankaj Mishra (" Acguirer 2") (hereinafier collectively refemed to as (“Acguirers™)
purswsant fo Regulaton 18 (7) read wilth Reguaiion 2 (1), Regulation 4, Regulation 14 (3), and Reguliation 15 (2) of the Secsites Exchange
Board Of India (Substantizl Acquisition of Shares and Takeowers) Regulations, 2011, as amended (“SEBI{SAST) Regulations"), in
respec of Cipen Offer o acouing up 1o 1013610 (Ten Laxhs Thirteen Thousand Six Hundred and Teny luly pacd-up equity shares o Bs. 1005 gach
("“Equity Sharefs"} repressnting 26.00% of the total equety and voting share capital of the Tanget Company, &t a price of Re 1~ (Rupee
O Only) per Equity Share ("Offer Price™) payable in cash (" Offer” or “Open Offer™)

Thiz Advertsement is 1o be read in compunction with the (a) Public Announcement dated Tharsday, Januany 21,2021 (“PA"); (b) Detailed
Public Statement (“DPS"™) which was published on Tuesday, January 26, 2021 in Financial Express (English dady) (A1 Editions), Jansatta
(Hindi dahy) (20 Editons), and Nawvshakt (Marathi dally) (Mumbai Editicn],

ﬁmnc“.ep." in

REGULATIONS"). 4]  Link Intime India Privase Limited, Registrar o the Offer, has confirmed that the Letter of Ofier 1o the Public Shareholders of the Tanget

In case of any revision in the Price Band, the Bid/Offer Peniod will be extended by at least three additional Warking Days after such revision in the Price Band, subject to the BidiOffer Period not exceading
10 Working Days. In cases of force majeure, banking strike or similar circumstances, our Company may, for reasons to be recorded in wnting, extend the Bid!Offer Period for 8 minimum of three Working
Days, subject to the BidiOffer Persod not exceeding 10 Working Days. Any reviston in the Price Band and the revised Bid/Offer Period, if applicable, shall be widely disseminated by nofification to the

Comparny whoss namas appear as on e [dentilied Data e, Wednssday, Manch 24, 2021 have baan dispabched theowgh ragisterad
post by Thursday, April 01, 2021, Additionally, the LoO ks also dispaiched through electronic mode o those Puble Shareholders who
hanve registarad their Email-10 with the daposiones;

atock Exchanges, by issuing a public notice, and also by indicating the change on the respeciive webzites of the Book Running Lead Managers and at the terminals of the Syndicate Members and by 51 Piease note that a copy of Letier of Offer (including Form of Acceptance-cum-Acknowledgement) |s also avallable on SEBI's websie
intimation ta Dasigrated Intermediaries and the Sponsor Bank, as applicable. woany, sebi.govin, Manager bo the Oer's wabsite wawwcapiialsguars.in, and BSE Limited' website wea beeindia com;
The Offer is being made through the Book Building Procass, in terms of Rule 19(2)(b) of the Securities Contracts (Requlation) Rules, 1557, as amended (“SCRR") read with Regulation 31 of the SEBI ICDR 6  Public Shareholders are required to refer to the Section tited “Procedure for Acceptance and Settlement of the Offer”
Reguiations and in compliance with Regulation 6 1) of the SEBI ICDR Regulations, wherein not moee than 50% of the Offer shallbe allocated on a proportionate basis to Qualifed Institubional Buysrs ("QIBs", beginning on page 18 of the Letter of Offer in relation to the procedure for tendering their Equity Shares in the Open Offer.
the “QIB Portion™), provided that our Company may, in consultation with the Book Running Lead Managers, allocate up to 60% of the QIB Portion o Anchor Invesiors on a discretionary basis in accordance Instruction for Publlc Shareholders
with the SEBIICDE Regulations (" Anchor Investor Portion™), of which cne-thind shall be reserved for domesfic Muteal Funds, subject tovalid Bids being received from domestic Mutual Funds ator above the
Anchor Investor Allecaton Price. In the event of under-subscription, or non-allecation i the Anchor Investor Portion, the balance Equily Shares shall be added 1o the Met QIB Portion. Further, 5% of the Net CHB 8 In case the Equity Shares are held in physical form
Porbion shall be available for allocation on a proportionate basis only 1o Mutual Funds, and the remainder of the MNet QIB Portion shall ba available for allocation on a proporionate basis 1o all QIBs, inchuding " Pubic Shareholders holding Equity Shares in phywsical Torm may participate in s Opean Offer through their Selling Broker
Mutual Funds, subject to valid Bids being recaived al or above the Offer Prce. Further, not less than 15% of the Offer shall be available for allocation on a proportionate basis fo Non-Instiutional Bidders and not by providing relevant information and documents as mentioned in Paragraph 7.8.1 of the Letter of offer along with
ie53 than 35% of the Odffer shall be available for alliocation to Retail Individual Bidders (“RIBs”) in accordance with the SEBIICDR Regulations, subject to valid Bids being received at or above the Offer Price. All Form SH-4.
potential Bidders (except Anchor Investors) are required to mandatorily ufilise the Application Suppaorted by Biocked Amount {*ASBA™) process providing details of theér respactive ASBA accounts, and UPI 1D b. In case the Equity Shares are held in demat form
in case of RIBs uging the UPI Mechanism, if applicable, in which the comespaonding Bid Amounts will be blockad by the SC58s or under the LPI Mechanism, as the case may be, to the extent of respactive Bid ; . e o : . i
Amcs;nls.#qwhwlnrgﬂsm are nol permilted 1?: participata inthe ﬂl’fer'.hrnur?gh EﬁﬂiSEApmcess. For delails, see “Offer Procedure "beginning on page 302 ofthe DRHP. :II ) E;,TE;:,‘:??LE;EWA gﬁ:::ﬁg g';m?:mm_ﬁ?ﬂ:mmgﬁmmﬂ
This public announcement is being made in compliance with the provisions of Regulation 26(2} of the SEBI ICDR Regulations to inform the public that our Company is proposing, subject to datais:
applicable statutory and requlatory requirements, receipt of requisite approvals, market conditions and other considerations, to make an initial public offering of its Equity Shares pursuant to the . ) . .
Offer and has filed the DRHP with the Securities and Exchange Board of India {*SEBI") on Apri 6, 2021, Pursuant to Requlation 26(1) of the SEBI ICOR Regulations, the DRHP filed with SEBI shall T Y L e
be made public for comments, if any, for a penod of at least 21 days from the date of such filing by hosting it on the website of SEBI at www sebi_gov.in, websites of the Stock Exchanges i.e. NSE Group inlerms of SEBI (SAST) Regulations and provisions of the Securiies and Exchange Board of India Act, 1992 for certain
and BSE at \'.I'.'.-'.'.n nsniaﬁdia:b::]m, v.wa.ahseindia. com, antfl:l ’.hemwefsites of tha ERLEB i éa. Axis Capital Lir:nitﬁd. I_JI'..'I Fir'_:ann::i;ll Limited and I{mik Eaﬁgﬂﬁ EapilL:I SEI;TPE% Limit&:lt *[a! delayed compliances mads by them.
www.axiscapital.co.in, www. jmfl.com and www.invesimantbank kotak.com respectively. Our Company invites the public to give their comments on the ilad wi , with respect to : 3 , : ; -
disclosures made in the DRHP. The public is requested to send a copy of the comments sant fo SEB, tI!II: the Company Sﬂretagry and Compliance Officer of our Company andior the BRLMs at their T SESERFLDOr eV ete e | S
) r : : cnday, March 22, 2021 duly in termis of Regulation 16 {4} of the SEBI {(SAS5T) Regulations upon submission of Draft Letter of Offer
respective addresses mentioned hersin, All comments must be received by our Company and/or the Company Secretary and Compliance Officer ar the BRLMs at their respective addresses ae culy Incorporated in he Latter of Offer:
mentioned herein below in relation to the Offer onor before 5.00 p.m. on the 217 day from the aforesaid date of filing of the DRHP with SEBI. : oy ) ) ) )
:m'&strr-:ent& in e-:guitg.r and equity-related securities involve a degree nf_ris:h and investors should nof invest an}'_iunds inthe Dffer unless they can afford to take the risk of losing their entire investment % LZTa;ﬁ;ﬁngfmm! | Eglnim ?Eﬁ?;gg:;g?ﬂ::ﬁ;mﬁ m}:?:i:;ﬁr:f;:miﬁmfﬁﬁﬁ
nvestors are ad'.rlsgdt::n reau_j 1he_rn53c factors -:arefn_rlly before FEHII‘IQ an investment decision in the Issue. Forfaking an investment decision, investors must rely on iheir own examination of cur Eumpa!'l}' 10 be implementad by them in order to complete this Open Offer;
and the Offer, including the rizks involved. The Equity Shares in the Offer have not been recommended or approved by the SEBI, nor does SEBI guarantee the accuracy or adequacy of the contents of the )
Drafi Red Herring Prospectus. Specific attention of the investors is invited to “Risk Factors"beginning on page 22 of the DRHP. 10) Schedule of Aclivities:
Any decision whether to invest in the Equity Shares described in the DRHP may anly be made after a red herring prospecius ("Red Herring Prospectus") for the same has been filad with the RoC and Mature of Activity Original Schedule Revised Schedule
must be made solaly on the basis of the Red Herring Prospectus. Date Day Date Day
The Equity Shares, when offered through the Red Herring Prospectus, are proposed to be listed on BSE and NSE, Datsof the Public Announcement January 21,2021 | Thursday Janwary 21,2021 | Trursday
For details of the share capital and ca_pulal structure of the Company, see "Capital Structire” on page 68 of the DRHP. The liability of the members of our Company is limited. For details of the main Publication of Detalled Public Statement In naw . January 29, 2021 Friday 29 2021 Friday
objects of the Company as conlained in the Memorandurm of Association, see “Hislory and Centain Corparale Matlers® on page 137 of the DRHP. . : bl . : S :
Last date of fling of the Drafit Lether of Offer with the SEBI | Februany 05, 2021 Friday Febnsary 05, 2021 Friclay
BOOK RUNNING LEAD MANAGERS REGISTRAR TO THE ISSUE Last cate of a Competing Clter* February 12, 2021 Fridany February 12, 2021 Frickay
- @ Diate by which SEBI's obaersations will be receved March 01, 2029 Moy March 22, 3021 Monday
AAKIS CAPITAL 1JM F’”A HCIAL :['-m'-.'Esl"l'ltaE'rdEﬂ'fxing L!HK “-| time Iderified Date® . . March 03, 2021 | Wednesday M:‘I.I'l’.-:h 24, 2021 | Wednasday
. Date by which the Letier of Offer will be dispatched tothe | March 10,2021 | Wednesday Apal 01, 2021 Thiirsoay
Axis Capital Limited JM Financial Limited Kotak Mahindra Capital Company Limited | Link Intime India Private Limited sharsholders
1" floor. Axis House, C-2 Wadia Intermational 7" Floor, Crergy, Appasaheb Marathe Marg 1at Floor, 27 BEC, Ploi Mo, 27, 'G' Block C 101, 247 Park, L.B.S. Marg, Vikhrali (West) Last date for revising the Offer Price / Offer Size March 17,2021 | Wednesday Apdl 08, 2021 Trurscay
Cenire, P-B. Marg, Wordi, Mumbai 400 025 Prabhadewvi, Mumbai 400 025, Bandra Kurla Complex, Bandra [Eazi) Mumbai 400 DE3 Last date by which Board of the Target shall give its March 16 2021 Tuesday April 07, 2021 | Wednesdey
Maharashira, India Maharashtra, India Mumbai 400 (51, Maharashira, India Tel: +31 22 49186200 racornmendation
Tel: +81 22 4325 2183 Tel: +97 22 6530 3030 Tel: +91 22 4336 0000 E-mail: cleanscience.ipo@@linkintiime.co.in : " . Nerdnead ’ Thurad
E-mail: cleanscience ipo@avscap.in E-mail: cleanscience.ipo@jmf.com E-mail; cleanscience ipoifkotak com Website: www linkintime co.in e PRI FIDR, Anmunmw : MaTch M e0el. 0.4 'qpﬂ_l =]
Website: www.axiscapital.co.in Website: waw jmfl.com Website: wanw.investmentbank kotak.com Investor Grievance |D: LA o conrsTCuT OF Sancineing peviod {Liper L), ). A IR S0RT | oy RprEDs, 26 L
Investor Grievance ID: complaints@axiscap.in | Investor Grievance ID: Investor Grievance ID: cleanscience. ipo@iinkintime.co.in Date of closing of tendering penod (Close Date) Aprilon, 2021 | Thursday Aprl 27, 2021 | Tuesday
Contact Person: Sagar Jalakiya grievance, ibdgjmifl.com kmccradrassalkotak.com Contact Person: Shanti Gopalkeishnan Date by which all requirement inchuding payment of April 20, 2021 Tuesday May 11, 2021 Tuesday
SEBI Registration Number: INMODOD1 2029 Contact Person: Prachee Dhuri Contact Parson: Ganash Rana SEBI Registration Number.: INRODO004058 consideraton would be conpleted
SEBI| Registration Number: INMOOOO10361 SEEBI Regisiration Number: INMOOCDOET0L Hiote:

All capitalized terms used herein and not specifically defined shall have the same meaning as ascribed to them in the DRHP,

For Clean Science and Technology Limited

On behalfof the Board of Direclors

Place: Pune St
Date: April 7, 2021 Company Secretary and Compliance Officer

Clean Science and Technology Limited is proposing, subject to applicable statutory and regulatory requirernents, receipt of raquisite approvals, market conditions and other considerations, to make
an initial public offering of its Equity Shares and has filed the DRHP with SEB| on April 6, 2021, The DRHP shall be avadlable on the website of SEBI af www. sebi.gov.in, websites of the Stock Exchanges
1.e, BSE and NSE al www bseindia. com and www.nseindia. com, respectively, and is availabla on the websites of the BRLMs i.e. Axis Capital Limiled, JM Financial Limiled and Kolak Mahindra Capital
Company Limited at www_axiscapital.co.in, www.jmfl.com and www.investmentbank kotak.com respactively. Bidders should note that invastment in aguity shares involves a high degree of risk and for
details relating o the same, please see the secton eniitled “Risk Faciors"on page 22 of the DRHP. Potential Bidders should not rely on the DREHF filed with SEBI for making any investment decision,

The Equity Shares offered in the Offer have not been and will not be registered under the LS. Secunties Act or any other applicable law of the Uinited States and, unless so registered, may not be offered
or 5oid within the Uniled States, excep! pursuant to an exemplion from, of in a ransaction not subjec! 1o, the regisiration requirements of the U.S, Securities Act and applicable slate securities laws.
Aocordingly, the Equity Shares are being offered and sold (i) within the United States only to persons reasonably believed to be “qualified institutional buyers” {as defined in Rule 1444 under the U.5.
Securities Act and referred 1o in the Draft Red Herring Prospectus as “L1.5. Q1Bs") in transactions exempt from, or not subject to, the registration requirements of the L5, Securities Act. and (i} outside
the United States in offshore transactions in compliance with Regulaton 3 under the U5, Securities Act and the applicable laws of the jurisdiction where those offers and sales are made. For the

\ avoidance of doubt, the term "U.S. QIBs does not refer to a category of institutional investors defined under applicable Indian regulations and referred toin the Draft Red Herring Prospecius as "QIBs". /

“Teferrliing Dale is anfy for ihe pumpose of determiring the names of the sharholiers 35 on such osle fo whom e Leler of Offer woukd be
sent. Al owners (ragistered or unregistersd) of equity shares of the Tamget Company [excepd the Acquirer and the pares fo the SPA) are
eicpible fo paricipars in e Offer any time bafore e Closure of e Offer.

Thea Acquirers accept full responsibility for the information contained in this Adverisement and also for the fulfilment of their
cabgalions Bid down in the SEBI (5A5T) Heguiation. & copy of this Advertsemeant shall also be avalable onwebsile of the SEBI
wiww,sebi.gov.in and Manager to the Offer at www.capitalsquare.in;

The capitalized terms used in this Advertssemeant shall have the meaning assigned to them in the LoO, unless otherwise spacified.

Issued by the Manager to the Offer

MANAGER TO THE OFFER:

A"
®
CAPITALSCIUARE® St eais e utern

Teaming together to create value

CTS 70, Andhen (East), Murmbai 400 093, Maharashbra, India,
Tel: +91-22-66684 9999/ +91 98742 83532

Website: wiwnw.capilatsqueine, in

Contact Person: Mr. Tanmay Banerjes
SEB| Registration Ne: INBMOOD0T 2219

On behalf of Acquirers
: o Date: Wednesdey, Apal OF, 2021 Sdi-
Addfacrors 591 Place: Mumbai Panikaj Chandrakant Mishra

New Delhi




.

ST, 8 30, 2021 9

gael & IRl & faeme TR fgd § wRa &
e 7 33 froem @
wﬁ%ﬁrﬁm Tad

A9t ol Sg hid ol
3151t W hel Yol

SR
?féfq’—vﬁagsqﬂm

QU 1 A YR hl Al SIdTE fF g2t o Aifaehl
Rl =1t T8 YehaHl ohl dg hid Felel he TIHR i 3Tel
TR GAAE Al 7T I I S | TEelt <k QI ARl T Hd
<% dSUME & 99 s H B 2012 H Y 9RA HYAR <hi
T T 3TRIT § | he A AT 1S ol oarn ¢ o difga ufiand
& FEE ¥ HUh HY 3T 3= Sfoa garaen T fear 2

& =IAH 3RS 3RfAS Siere, ~amaHfd Ted sa= 3R
= o THGSRIvIH o UiS ol HelAarer gur #edl =
ITE SAHR & | I Bl ATAd F T HIHA hi qeehlel FAdTS
% faq smE foran | 3=iA die @l =arn i sl gaaE «
e ° g @l difeq dRaRl § e & w1 89 fe=m o

78 facett, 7 38T (T

BRI | (@@w)
SRS fafte Iad 5 gear @
Wﬁﬁ%%ﬁgﬂﬁéﬂaﬁ
il IR RW W THRU
g9l ok Her ok Hecqul TS
Rl B SRR T W oifeR

TN U9 g8 =g <Al

JRURE Jg dh 01 T Headi
%Wﬁﬁﬁﬂwm
o TR B AT R T

SRS Tad H kel o aRa
= I s H Rl e
3G I fohT forT 390 /e
Tl AR W & T Y]
d fged = gwmad foeefaa
A 2| IR Tk feR-deh

reforieres 2o
%l INC —28
[ Fr 30 sufmf (Frem) Fre, 2014)
dg WO o T
g P (ead d=)
Ft s em, 2003 1 A 13 [(4) dv safed FeeE) Fem, 2014 @ Fem
30 (5) (@) & AP #
T
Heiellge o v Jad wigde [Efiide & anra A dellgn srabern e Hen
127 ¢, Hig HE o8, Wih- e, FEgEm, miemEE, 9 eee- i
wrfaraTadl

A
O WH A F 41 A & wuet, wue sferrae 2013 9 aRy 13 F o
#iv HOHR W e EmEE 9 WETd S B SO @ HEe 41 17.03.2021 @
@O & Uollgd i H Ele H@E 127 U A0 HEm s, Wit WE,

=i oTiees 2=

wif # INC —26
[ Frm 30 sufvat (Freoen) Fam, 2014)
Wy HIHT & s
g FrRos (B d=)

HO wfEe, 2013 B amn 13 {(4) sl Fuben Feem) Fee e & Frem

30 (s) o) & werel 4

T
W R pele uigde fafds & wmd A dollan analay e den 127
U, 9 wEm 8, A Weq, shvgem, mivraErs, g B 201014’

arfasTedl

T T een 6t A] awd & mrrr'“rr ehet iR 2013 9 TN 13 @ e
Fg |YWN B ATTEA 0 & UETE R B U & 99T H 15032021 &1
FUAl & dEihd ®AET # Wie W8 127 U S wEm s win- W,

AT, M, 9o Ta¥-2010147 H OTERE 11:00 To SEHE HH
AT 5§ WA F AT T e H I g iR 9 e
wraAer-ft Reell & 8 o s sl o st 4 8

afy fawd 1 afin &1 &8 amafy Fol & dolrga saiee @ genfan aftada 4
T 1 AT &, T EH SR H 9% S S aahT @ e e e
T HIEHT THHT—21 TiEd (Www-mca-gov-in) 99 37 BB & T 8T Feems

giEaTgT, AR, F99 AEN-201014" W NI 11:00 T9 WRIRET @
umﬁﬂﬁ?ﬁ'ﬁ'ﬁ‘mﬂmm# T TR WRIT W OIS
erorerr=it Fyeell” & & # wenfthr ol o sl < 21

TG T 1 =i & FE Ahy @ & th-ﬂrgmr Fraley & mﬁrﬁ‘ﬁ gitae= #
B W1 WA, 1 §9 S 8 98 st SI9 s o s e e
TRIH Y THTI—241 T (www-mca-gov-in) T% T7 T & e & e

U R | P e v O £ e B 1 O R s e M B |
-110003 39 Rt $ goften gratern Cwie weET 127 U 99 e e, wfin-
a.qg 1, 5[&"13-:& TMFSrTars, 997 Ao 9201014 H 59 29 & 9FeH %1 g

H 14 fal & e 9w B!
s B WY # P wAEge g U gaa wgde fafids

T A ‘TrRfe’ 3R R-Gues

e R B 1 S RO Rl q&t # a1o Weliee o WA o O
AERE # A o W G MY 3 e o fem R st
o Uiy ¥ @ S W@ T fop <1 =Rl gean wHEEl o fg

I el fF U WA g aizelt S o Wb S 9

A1 ARy |

SALE NOTICE

VALECHA LM TOLL PRIVATRE LIMITED (IN LIQUIDATION)
Regd. Office.: Valecha Chambers, 4th Floor New Link Road,
Andheri (W), Mumbai — 400053.

(CIN - U74900MH2010PTC202289)

U4 cn

HreiSii-er =oom
[WRAT faamen 3R SHUT Sier STYWAT WIS (RGNS cAGKEl o g SHUT T ITerHar
WY Uihar) fafvammeet, 2016 o faf@m 6 & ]
WET TWIeHh Uigde fathes & oFant <& earned

Notice is hereby given to the public in general in connection with sale of the Company,

qTa—-fafoteat

Valecha LM Toll Private Limited (in liquidation) (“Corporate Debtor”) as a going concern,

R b - 2 0 | -0 o [ 1 o

-
T T HARS QG ahl A1

offered by the Liquidator appointed by the Hon’ble NCLT, Mumbai Bench vide order MA

~ KN
Z. | DIHIRC AKX L= ¢ Z26.UG. ZUTZ

No. 171/MB/2020 in C.P. (IB) No. 2498/2018 dated October 27, 2020 under The

79 211215220 B 0 OB 151 e 01 o G S A R e 2221 -4 O o e 22 1 51 2 et o1
R fmiftra/dsiia

Insolvency and Bankruptcy Code, 2016 (“Code”).
The Corporate Debtor is being offered for sale as a Going Concern as per Regulation 32(e)

L AESAAT-A I POCESR-R A
T FTIRE GG B45200DE2612PTCE23866:

Te/difra e wgae ge

read with Regulation 32A of the Insolvency and Bankruptcy Board of India (Liquidation
Process) Regulations, 2016. The bidding shall take place through online e-auction service
provider Linkstar Infosys Private Limited at https://eauctions.co.in/

70 T | E A S L T 171 1 1 0 B 1 1 L o P 2 B | OO s | 2 I G AU OB SR B o |
T2 I T (AR HE )| =i, T Reei-110014, WA 6T Tdehi T FETSTT b IERETS BT TAM: -
EaR il 4, By 2fer, FaR-132, AU TRATET, AUST-201301, 3.9

SR.NO. PARTICULARS DETAILS
1 |Date and Time of Auction | Date: April 21, 2021.

TRk e S B e 2B (R 0740 B S 51 L 4 P - G O S| Rt S A
T SR A ot fafar 2020 ! IR AR I 05.04.2021 i R 7<= S Fereenfir ¥ fea

) (IS AR 06.04.2021 HT I §3)

Time: 11:00 a.m. to 04:00 p.m.

2| Address and e-mail of the| Reg. Address: Sumedha Management Solutions Private Limited

7. S, 2027 (53191, 202171 180 IGL'U
[HIA I qEigE faf

Liquidator, as registered
with IBBI

C703, Marathon Innova, Off Ganapatrao KadamMarg,
Lower Parel West, Mumbai, Maharashtra, 400013.
Reg. Email Id:udayraj_patwardhan@sumedhamanagement.com

IS B S Lo B o B RGO ok i [ R K R e R ]

§ wrERa H/O WY 7emal USteRor 9.: IBBI/IPA-001/IP-P00384/ 2017-2018/10641
TheHA 1 W SR ITREIE w6 129, Tasiad fRR, fehe sRfam wia, 72 fieeit-110017
TER 3-7: sharmasn@gmail.com
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concession rights, land, plant and| Crores and Twenty Thirty Lakhs Only)

T ST I e 2 g i R osia, 2027 -

machinery and current assets, excluding
Cashand Bank Balance.

Eight Lakhs Only)

Important Notes:

T2 STIRE SHTE G SR HR] ST Siedl, 2076 <l ORI 5(8) o STard (=) & IR o/ aray Ry
21 & IU-9URT (6%) & TFAl| TR IRASH(3T) & sdfedt
(@) & dgad fuffEa aer
w1 A, afe i |

T.The Corporate Debtor operates toll road of 34 Kms, Four Laning Road of Lebad (SH-31) to
Manpur (NH-3), in Indore/Dhar district, Madhya Pradesh on Build-Operate-Transfer (BOT)
basis by virtue of Concession Agreement with Madhya Pradesh Road Development
Corporation Ltd, which is valid till November 18,2035.

2. The sale shall be on “AS IS WHERE IS”, “AS IS WHAT IS”, “WHATEVER IT IS”,
“WHATEVER THERE IS” and “WITHOUT RECOURSE BASIS” and as such, the sale shall

I 2R L B AR e | 257 1 3 | K S e B

Rty & w7 & P 3 3q S €. IBBI/IPA-002/IP-N00038/2016-17/10077
fafed =0 Wy Stamar TR 2. A Saw a5 e

% W (YE 9ot % f i dsieor 9.: IBBI/IPA-002/IP-N00381/2017-2018/11124
) 3. 4 @i gier

SfreReuT ©.: IBBI/IPA-002/IP-N01048/2020-2021/13386

be without any kind of warranties and indemnities.
3.The details of the process and timelines are outlined in the E-Auction Process

T4 () Qo JuT AR [ (%) W Yo hittps //ibbi.gov. in/downloadTorm. itml T STeed ¢ |
(@) sftepa gfaffrE o foerel (@) Fa YSa/FORiY TerHar Urheee (3MEd) https:/ibbi.gov.in/ips-
register/view-ip/1 T Iueey &

Document, which is available on the website of e-auction service provider Linkstar Infosys

Private Limited at https://eauctions.co.in/

4.Interested bidders shall participate after mandatorily reading and agreeing to the

relevant terms and conditions including as prescribed in E-Auction Process Documents

and accordingly, submit their expression of interest in the manner prescribed in E-Auction

Process Document.

5.The Liquidator has the absolute right to accept or reject any or all offer(s) or adjourn/

postpone/cancel the e-Auction or withdraw any assets thereof from the auction proceeding

atany stage without assigning any reason thereof.

6.As per proviso to clause (f) of section 35 of the Code, the interested bidder shall not be

eligible to submit a bid if it fails to meet the eligibility criteria as set out in section 29A of the

Code (asamended fromtime to time). sy
Udayraj Patwardhan

Date and Place: IBBI/IPA-001/IP-P00024/2016-17/10057
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